IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,
Q.A.NO, 454 of 1990,

Betweem = | ( Dateds 264841992,

Ch, Narayanacharyulu e ..3 Applicant -
y . An -
le The Flag Officer Cemﬁigging-in-Chief Eastern Naval Command, Naval
Base, Visakhapatnam,
2¢ The cOntro}}er of Defence Accounts(Pensions) Draupadi Ghat, Allaha
- bad (U.P.,)” = .

3+ The Branch Manager, State Bank of India, Maharanipeta, Visakhapate

Rame i N .
Counsel for the Applidant s Sri. Ch, Narayanigharyulu(Party-
T in-person), '
Counsel for the Respondents $ Sri, N.R,Devaraj, Sr.CGSC,_.—
CORAM:

Hon'ble Mr.R,Balasubramanian, Administrative Member
Hon'ble Mr,C,J.Roy, Judicial Member, _—

' The Tribunal made the following order;-

When the case was called, Sri, Narayanacharyulu stated
that his prayer in the OA had already been met and that the application
had become infractuous, He has made an endorsement to this effect
in * A " file, Heard Mr, Devaraj for respondents,

O.A, 454/90 is dismissed with no order as to costs. —
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Copy tOg= | .

1, The Flag Officer Commanﬁfgg-in-Chief Eastern Naval Command, Naval
Base, Visakhapatnam=14,

2+ The Controller of/pefence Accounts(Pensions) Draupadi Ghat,

3¢, The Branch Manager, State Bank of India, Maharanipeta, V khapatnam

4, One copy to Sri, Ch, Nérayanacharyulu,(Party-in—persen)ﬁg’AT,Hyd.

Se¢ One copy to Sri. N¢R.Devaraj, SR. CGSC, CAT, Hyd, / .

6s One spare copy.
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" THE HON'BLE MR, - .
' - A .D - , ‘ . \
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TYPED BY == COMPARED BY
CHECKED BY . APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
FYDERABAD BEBCH

THE HON'BLE MR.’R.BALASUBRAMANIAN:M(A/

AND
T~
THE HON'BLE Mi.T. CHANDRASEKI—LI&R REDDY ;"
“MEMBER (.7)
AND

4

THE HON'BLE Mk.C.J..KOY :. MEMBEK(J)

.IEteds Egéggf —-1992';;/4’

Py
Q_"‘_—.——_—. - -
ORDEk / JUBMENZ—

ReAs/Coba/MaBNo
- -
Sy nlae
O.A.No.
TeasNos © (W.PNp—— )

Adﬂlt d and interim dlrectlons

of;with directions
Dismisse |

< Dismissed as withdrawn
Dismissed for~default
M.A.Urdered jﬁisii?ted

NG ofders as to costs.
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